Financial Bill, 2024
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THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS (SHRIMATI
NIRMALA SITHARAMAN): Sir, with your permission, I rise to move for leave to
introduce a Bill to continue the existing rates of income-tax for the financial year
2024-2025 and to provide for certain relief to taxpayers and to make amendments
in certain enactments.
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SHRIMATI NIRMALA SITHARAMAN: Sir, I introduce the Bill.
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11.59 hrs
The Lok Sabha then adjourned till Eleven of the Clock on

Friday, February 02, 2024/Magha 13, 1945 (Saka).
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